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HIGH COURT OF JAMMU & KASHMIR AND LADAKH

(Office of the Registrar General at Srinagar)
% K 3K K % X

| ORDER
No: /7 =ky-wn | Rt a5 pated: 0[] >3

The Civil Judges (Junior Division)/Munsiffs as per
Annexure “A” are hereby nominated for one Day Interactive
programme on “Order/judgment writing, application of the law,
sharing best practices and finding solutions to practical problems
faced by them in justice delivery” scheduled to be held on 13" April ,
2023 at J&K Judig‘fi_a_l Academy, Mominabad, Srinagar.

The nominated Judicial officers shall report in the J&K,
Judicial Academy, Mominabad, Srinagar at 09:30 AM sharp on the
scheduled date.

By Order. |
G

(Shahzad Azeem)

Registrar General
No: HDD\LSD‘”"IS/R(AlClS - Dated:@é(bq\’\/*ﬂ\yz i
Copy to the:-
1. Pr. Secretary to Hon’ble the Chief Justice, High Court of J&K and
Ladakh.
2. Secretary to Hon'ble Mr./Mrs. Justice

................ for information of their Lordship’s

Registrar Vigilance, High Court of J&K and Ladakh, for information.
Director, J&K Judicial Academy, Jammu for information and with the
request to inform all the nominated Judicial Officers, accordingly.

5. Registrar Judicial High Court of J&K and Ladakh, Srinagar.
6. Pr. District and Sessions Judge

7. Officers as per Annexure “A”.

o

for information and necessary action

(}@PC{Eourt, High Court of J&K and Ladakh, for information and with
t

he request to upload the same on the official web site of the High

Court.
9, Incharge Library, High Court of J&K, and Ladakh, Jammu/Srinagar.
.......... for information and maintaining the record of the same.

10. Order File. | ”
by

Registrar Ger[e al

e




List of the Civil Judges (Junior Dlv15|on)/MunS|ffs presently
posted in Kashmir Province nominated for One Day Interactive

Annexure-A

programme,
S. No. | Name of Judicial Officer | Place of Posting
S/Shri/Ms. , o L
1, ‘Igbal Rafig Vakil | Munsiff, Tangdhar.
2. Touseef Ahmad Magrey Sub Registrar, Srinagar.
3. Zahoor Ahmad Ganie Munsiff, Baramulla ) ) N
4, Lubna Sultan Munsiff/Additional Special Mobile
_________ Magistrate, Pantha Chowk,
. Brij Raj Singh | Munsiff, Shopian. R
6. Faizan I Nazar Munsiff, Pulwama.
7. Majid Faroog Mir Munsiff, Shangus. o
8. Mohammad Ishtiyag Alam | Munsiff, Anantnag.
9. Imran ‘Haneef Khan Additional Special Mobile
Magistrate, Kralpora,
10. Easar Ul Nabi Munsiff, Kangan.
11. Masrat Jabeen Munsiff, Magam.
12. Anjeet Singh Munsiff, Qazigund. .
13. | Shayesta Nazir Munsiff, Bandipora. L _
14. Shabbar Ayaz Additional Special Mobile
_Magistrate, Awantipora.
15. Bazila Bashir Munsiff, Sumbal.
16. Fakhar un Nissa Munsiff, Char-i-Sharief.
17, Ahtzaz Ahmed 2"d Additional Munsiff, Srinagar.
18. Muneer Ahmad bhat Additional Special Mobile
Magistrate, Kulgam.
19, Farah Bashir Munsiff, Budgam., o
20. Mainaaz Qadir Additional Special Mobile
e e\ Magistrate, Srinagar.
21 Towfeel Ahmad Mir Munsiff, Tangmarg.
22, Altaf Ahmad Mir Munsiff, Tral.
23.  Mohammad Waseem Mirza | Munsiff, Ganderbal. _
24, Adnan Manzoor Munsiff, Handwara, o
25. )| Mudasir Bashir | Munsiff, D.HPora. . .
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